Income Tax Appellate Tribunal, Mumbai Benches, Mumbai
Consolidated list of orders ready for Proncuncement on 28.09.2026

Before Shri Amit Shukla, JM & Shri Makarand V' Mahadeokar, AM

St Name of the asseessee Bench/ Date of
No. ITA No : Author Hearing
8137 & . -
1- i F/AM 16.09.2026
2 [ ITA 8138/M/26 Jayant Shamji Chheda, F/
3 ITA |6062/M/26 [Jayant Shamii Chheda F/AM 16.09.2026
Before Shri N K Chondhry, JM & Shri Makarand V Mahadeokar, AM
Sr ‘ ‘ Bench/ Date of
No. ITA No Name of the asseessee Author Hearing
1 | ITA |9316/M/25 |Hecate Warehousing Pvi. Ltd. H/AM 16.07.2026
2 | ITA [3237/M/26 {Hemant Deviji Thakkar 1JEMC)H/AM| 20.07.2026
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCH, MUMBAI

SHRI NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER
&

AUTHOR: SHRI MAKARAND VASANT MAHADEOKAR,
ACCOUNTANT MEMBER

Pronounced on 28.09.2026

Sr. ITA No. Assessee Name Bench Date of Author Result
no. Hearing
1. ITA No. Hecate H 16.07.2026 AM Partly
9316/M/2025 Warehousing Allowed
Private Ltd. ] B
| 2. ITA No. Hemant Devji J(SMC} | 20.07.2026 AM Allowed
3237 /M /2026 Thakkar HUF

v

Tarun Kushwaha
Sr. Private Secretary




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCH, MUMBALI

SHRI AMIT SHUKLA, JUDICIAL MEMBER

&

AUTHOR: SHRI MAKARAND VASANT MAHADEOKAR,
ACCOUNTANT MEMBER

Pronounced on 28.09.2026

Sr. ITA No. Assessee Name Bench| Date of rAuthor " Result
| _no. > Hearing '
1. ITA Nos.8137, Jayant Shamji F 16.09.2026 { AM Partly
8138 & Chheda Allowed
6062/M /2026 -

\y

Tarun Kushwaha
St. Private Secretary




IN THE INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES, MUMBAI

Orders ready for Pronouncement on 28.09.2026

Combination: Shri Om Prakash Kant, AM & Shri Aniikesh Banerjee, M

8. MA No. Name of the Assessce Bench D.O.H DOP Author
No '
1 332/MUM/2026 | The Borribay St. Xavier’s B | 31.07.2026 | 28.09.2026 AM.
Society
2 4643 /Mum /2026 | AAVIM Trading Services ‘ SMC 21.08.2026 | 28.09.2026 AM,
4646 /Mum /2026 | P. Lt.
( Saumgyi.s;;astava)
Sr. Private Secretary




IN THE INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES MUMBAI
{BEFORE SHRI CHALLA NAGENDRA PRASAD, J.M. AND SHRI RAKESH KUMAR LODHA, A.M.}

{Orders to be pronounced on 29.09.2026}

[ Si.No. | ITA No. _ Assessee Date of Author | Bench

hearing .
1-8 5563/Mum/2026 Reliance Capital Limited 24.09.2026 | M
5574/Mum/2026
5542/Mum/2026
6067/Mum/2026
6489/Mum/2026
6283/Mum/2026
65490/Mum/2026 ' ——J

| 6355/Mum/2026 ]
@&
{P at Kumar Kesarwani}
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